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(c) and (d) N o survey was conducted 
in re pect of Yojana Edition. Jo respect 
High.Powered Committee wa '\et up in 1979 
to review their of working. A copy of 
recommendati .lns and Ac'tion 'Taken R port 
is Akashvani laid on the 'Table of the H l)lIS<: 

(Plact:d_:l in ' library. See No. L i~ 
8593/84). 

Minimum Wages for Workers Engaged 
. in U norganiscd Sector 

3357. SHRf CHITTA MAHATA . 
Will tbe Minister of LABOlJ R AND REHA-
BILITATION be pleased to state: 

(a) whether it is a fact that Govern-
ment are reconsidering to revise the minimum 
wages for workers engaged in the unorg::loi:,ed 
sector; and 

(b) if so, the ·details there f and the 
minimum wages to b~ fixed. 

THE MIN fSTER OF LABOUR AND 
REHABILITATION (SHRI VEERENDRA 
PATIL): (a) and (b) Minimum :.vages are 
revised under -the Minimum Wages Act, 1948 
by tbe Central Government and the respec· 
tive State Governmentsl Union Territory 
Adm~njstrations for the scheduled employ-
ments with which they are concerned. No 
minimum wages are prescribed for the unor-
ganised sector as a whole. 

Setting up of T.V. Station at Kbaragpur in 
West Bengal 

3358. SH f I N .lI,RI\YAN CHOUBSY : 
Will the Ministe~ of INFORMATION ' '\~D 

, BROADCASTING be pleaseo to state: 

r (a) whether Governme nt had earlier 
~tated Ihat Kharagpur in West .Beogal will 
have a TV Relay Ce.l.1tre in 1984.85 ; 

(b) if so, when that Centre will be 
started; an4 

(c) whether the same ,Can be so arrang. 
ed that it may cover the Olympic garnes and 

i 

sports? 

THE MINISTER OF STATE OF THE 
MINl.STRY OF J~PORMATION AND 
BROADCASTING MJNISTER OF STATE 
IN THE DEPARTMENT OF PARtl .. 

I 

MENfARY . AFFAIRS (SHRI H.K.L. 
BH AGAT) : (a) to (c) Yes, Sir. The Low .. 
Power TV Transmitter at Kharagpur bas 
started functioning from 4.8 .84 and carries 
Olympic Games ,and sports programme 
telecast from Delhi DDK via INSAT-IB 

Memoranda from Biecco Lawrie Employees' 
nion 

3359. SHRT SOMNA 1 H CHATTER~ 
JEE: Will the Minis[a of ENERGY be 
pleased to slate: 

(a) whet~er Government have received 
Memoranda from Bieceo Lawrie Employees' 
Union regarding proper management and 
administration of Biecco Lawrie Ltd . , 
Calcutta; 

" 

(b) if so, Government's reaction 
thereto ; 

(c) whether Governm~nt haye received 
a communication from the Chief M inister of 
West Bengal with regard to the threatened 
closure of the said Undertaking ; and 

(d) if so. Government's reaction 
thereto '1 

THE M,NI')TER OF STATE N TJflE 
DEPA RTME T ( F PETROLEUM IN THB , I 
MINISTRY OP ' ENER ,Y (SHR I GARGI 
SHANKAR MIS IRA): (a) ajld (C) Ye, 
Sir. 

'" (b) and (d) The ~otnpany has been 
gi'ving an un atisfactory performance for 
almost a decade and its hccmi1ulated I s! 
wa~ Rs. 12.36 crcres as on 31.3.84. During 
ttl last few years Government have invested 




